CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

0.A.NC.3000/97
New Delhi, this Zhe 314 day of May, 2000.

HON’BLE MRS. LAKSHMI SWAMINATHAN, MEMBER (T}
HON’BLE MR. H.O0. GUPTA, MEMBER (A
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Hon'ble Mrs. Lakshmi Swaminathan, M (T):
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